
ITEM NO.50           REGISTRAR COURT. 2              SECTION II

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

                     BEFORE THE REGISTRAR MR. SANJAY PARIHAR

Criminal Appeal  No(s).  1989­1990/2017

THE STATE OF UTTAR PRADESH                         Appellant(s)

                                VERSUS

MOHD. KALIM KHAN & ANR.                            Respondent(s)

(IA No.114578/2017­EXEMPTION FROM FILING O.T.   )
 
Date : 25­04­2018 These appeals were called on for hearing today.

For Appellant(s)    Mr.A.K.Sharma,Adv.
                    Mr. Ankur Prakash, AOR
                   
For Respondent(s)   Mr.Siddhant Manpal,Adv.
                    Ms. Supriya Juneja, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Ld.counsel for the parties are given four weeks time to file

the additional documents. List the matter before the Hon’ble Court

as per rules after expiry of four weeks.

                                                SANJAY PARIHAR
                                                     Registrar
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